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, ORDER SHEET (O0.A, No, 576 of 1990) Yy
@19—7.-.9.1390: ‘

Hon'ble Mr, K.J. Raman, AN,
Hon'ble Mc, O,K, Agrawal, JM
Dr, R, R. Kishore/ applicani sppeared in person, He has been
haard, Zasue notice¢ to tha respendants to show-Gauso why the
application be not admitted and the intorim prayer mads therain
ba not granted, The <ase may be listad for grdars on intarim
matter gn 1st of .ugust, 1990, In the meamsille opsration of the
MmimistrytOrder 0. A 22013/66/90-CHS-11 datsd 13-7-1990 (Annexure A-VI)
ie stayed,
The respondants shall produce the file relating to transf
Y ‘ of thae applicant a3 well as the fuh% vz;ahting to ipreumnary
r snguiry conducted by the mpond% T tgng to the incident dated
11-5-1990, on ths date mentioned above, .
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